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*71. SHRI SURYA NARA YAN 
SI~Gti: Will the Minister of HEALTH ..; 
l\NJ? FAMILY WELFARE pe pleased 
to state: · 

(a) whether medical students mar h-
ed to Nirman Bhavan, New. Delhi on 
25th August, 1982 and submitted a 
memorandum to the Director ~eneral, 
Health Services listing their dem:mds; 

(b) if so, the details thereof; nd 

( c) the action taken thereon? 

THE MINISTER OF HEALTH; AND 
FAMILY WELFARE (SHRI B. SH N-
KARANAND): (a) to (c). A :;roup 
of medical students met the Director 
General of Health S rvices on 25th 
August, 1982 and presented a Memo-
randum seeking an increase in the sti-
pend for interns>. Th matter is ,e-
ceiving Go~er:q.ment's att.ention. 

Conversl ~ ot Katpadi . to Tirupati Line 

*72. SHRI P. RAJAGOPAL NAID T: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) whethe;r tl!e estitpate for :;,urve~
ing for converting the line from Kat-
padi to Tirupati into btoad ga11.:;e h11s 
b.een . sancUol}ed; and 

( b) if so when tlie · s~rvey vill b~ 
taken up? 

THE MINISTER OF RAILWAYS 
(SHRI A. B. A. GHANl. K.HAN CHAU-
DHURI): (a) The estimate for the sur-
vey is under technical scrutiny. 

(b) Tbe survey will be taken µp 
after the estimate is sanctioned. 

Level-er · ng accident near 
Tar.an Taran 

*73. :SHRI MOHENDRA NGAN'-
GOM: 

SHRI B. V. DESAI: . 

Will the Minister of RAILWAYS he 
pleased tq state: 

(a) whether on 11 Sep ember, 1982 
at a manned · leveLcr-0ss· .'.l:: near 
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Taran Taran (Punjab) there was a 
bus-train collision killing :nore than 
40 persons and causing serious inju-
ries to everal others· 

(b) if so, the details thereof; 

(c) details of immediate relief given 
1o the victims; and 

(d) details of the enquiry being 
launched and when the report is like-
ly to be submitted? 

THE MINISTER OF RAILWAYS 
{SHRI A .. B. A. GHAN! KHAN CHAU-
DHURI): (a) and (b) On 11-9-82 at 
about 22.55 hrs. while No. 9 AK Up 
Passenger train was running between 
Jandoke and Taran Taran stations of 
Northern Railway, it collided with a 
Punjab Roadways · Bus at manned level 
crossing situated at km. 24/13-14. As 
a result, 34 occupants of the bus were 
killed and another 21 injured. 

(c) After being rendered first i:l at 
the site, the inj ured were immedintely 
shifted to hospitals for further medical 
attention. Ex-gratia relief at the rate 
of Rs. 1000 to the 21 injured :rnd Rs. 
2000 to the next of kin of 31 d~ad has 
be n given. 

(d) The cause of the accident is 
under investigation by the Commis-
~ioner of Railway Safety, Lucknow, 
who is a statutory authority function-
ing independent of the Railways, 
under the control of the Ministry of 
Tourism and Civil Aviation. His re-
port is awaited. The Punjab Govern-
ment has ordered a magesterial en-
quiry which commenced on 30-9-82. 

Wo1·ki.nr of Public Sector Tran .Port 
Undertakings 

*74. SURI K. RAMAMURTHY: Will 
the Minister of SHIPPING AND 
·TRANSMRT be pleased to state: 

The steps that have been taken by 
the Government to improve the work-
ing of public sector transport ur.der-
iakings which are incurring heavy 
losses YMr after year and to tor e up 
their lt!ss-than-desired standard of 
operational efficiency and .financial efft.. 
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dency in the background of invest-
ment of Rs. 1674.85 crores as on 31st 
March, 1981 ?. 

THE MINISTER OF STA TE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI SITARAM KES-
RI)': State Govts., under whom the 
State Transport Undertakings are 
functioning, have been advised to take 
effective steps to improve the IJhysi-
cal and financial performance of these 
units. The National Development 
Council had recommended appointment 
of High Level Review Committees to 
make an in-depth study of the work-
ing of these undertakings and most of 
the States have done that. They will 
take appropriate steps on the . basis of 
the review. 

A Minister-level review was taken up 
in Transport Ministers Meeting on 
31-5-1982, aind rt:he States were advised 
to impr-0ve the performance of STUs. 
Monitoring of the performance at the 
Central Govt. level will now be done 
through a quarterly review at the 
P1anning Commission level. 

With a view to facilitating improved 
functioning of State Road Transport 
Corporations, a Bill to amend Road 
Transport Corporations Act, 1950 bas 
been introduced in the Parliament. 

Indian Nationals in Pakistan. Priso 

*75. SHRI 1\TAL BIHARI VAJ-
PAYEE: 

SHRI SURAJ BHAN: 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state~ 

(a) number of Indian nationals in 
Pakistani prisons; 

(b) how many of them are from def-
ence forces; 

(c) was the probability of this ques-
tion raised and sorted out with Pakis-
tan during the Simla Talks tor C!gre~ 
ment, when In ia agreed to relea.;e all. 
their prisoners in India; and 




